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THE HIGH COURT OF JUDICATURE AT BOMBAY

APPELLATE SIDE

NOTIFICATION

No. P. 3601/2012.- The Honourable the Chief Justice and the Judges
of the High Court are pleased to direct that the following amendments
shall be made in the Bombay High Court Appellate Side Rules, 1960
(Reprint 1981) :-

A

Existing paragraph in Rule 1 of Chapter I of the Bombay High
Court Appellate· Side Rules, 1960 (Repr-int 1981) may be numbered
as (i) and following sub-rule (ii) may be added in Rule 1 :_

"(ii) Notwithstanding anything contained in this Chapter, the Chief
Justice may assign any matter or categories of matters, which can be
disposed of by a Single Judge, to a Division Bench."

r

13

Existing proviso to Rule 18 of Chapter XVII may be numbered
as "(1)" and following proviso may be added as the second
proviso :-

"(2) Provided further that the Chief Justice mayassign any petition
falling under Clauses 1 to 43 or any Clause that may be added
hereinafter tO,a Division Bench."

C

The word t, and " occurring before the word" Securitization"
may be substituted by a coma ',' and following words may be
added at the end of Sub Rule 3 of Rule 18 of Chapter XVII :__

" and Maharashtra Scheduled Castes, Scheduled Tribes, De notified
Tribes, (Vimukta -Iatis), Nomadic Tribes, Other Backward Classes and
Special Backward Category (Regulation ofIssuance and Verification of)

. Caste Certificate Act, 2000."



~ ~ ~ mrr ;m"-qi, ~ it~,
~ ~F~~,~o~~/~ ~-19:vr$ ~~'H

n
Existing paragraph in Rule 1 of Chapter XVIIof the Bombay

High Court Appellate Side Rules, 1960 (Reprint 1981) may
be numbered as (i) and follwing sub-rule (ii) may be added in
Rule 1 :-,- .

"(ii) Notwithstanding anything contained in this Chapter, the Chief
Justice may assign any matter or categories of matters, which can be
disposed of by a Single Judge, to a Division Bench,"

High Court, Appellate Side, Bombay,
dated the 10th August 2012.

MANGESH S. PATIL,
Registrar, (Judicial-I).
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